
F.No.01(01)/Roster/CESTAT /2017
Customs, Excise & Service Tax Appellate Tribunal

West Block-2, R.K.Puram, New Delhi - 66

Dated: 07.11.2017

ORDERNO. 155 of 2017

Hon'ble President is pleased to partially modify the sitting notified vide
order no. 74 of 2017 for CESTATKolkata to the extent indicated below :-

COURT PERIOD WORKASSIGNED

Hon'ble Justice Dr. Satish Chandra, From Division Bench
President and Hon'ble Sh. V. 27.11.2017 to matters
Padmanabhan, Member (T) 01.12.2017

Whenever any Member of a Division Bench is un-available, the other Member
of that Bench will hear Single Member matters, as notified.

By Order

~J_
(A.Mohan Kumar)) III

Registrar

Copy to:

SPS to Hon'ble President/Hon'ble Members/EA. Registrar / Dy.Registrar /
Asstt.Registrar /Bar Association/CDR/SDRs /Notice Board,' Website/Guard
File/Office Copy.

~11"ll'Dy. Registrar



F.No.01(01)/Roster/CESTAT /2017
Customs, Excise & Service Tax Appellate Tribunal

West Block-2, R.K.Puram, New Delhi - 66

Dated: 07.11.2017

ORDERNO. 156 of 2017

Hon'ble President is pleased to partially modify the sitting notified vide
order no. 153 of2016 for CESTATBangalore to the extent indicate below:

COURT PERIOD WORKASSIGNED

Hon'ble Shri S.S.Garg, From All Division Bench
Member (n and Hon'ble 04.12.2017 to matters
Shri V. Padmanabhan, 15.12.2017
Member ITechnical)

1. Whenever any Member of a Division Bench is un-available, the other Member
of that Bench will hear Single Member matters, as notified.

ByOrder

-=JU
(A.MohanKn$

Registrar

Copy to:

SPS to Hon'ble President/Hon'ble Members/P.A. Registrar / Oy.Registrar /
Asstt.Registrar /Bar Association/CDR/SORs /Notice Board/ Website/Guard
File/Office Copy.

c..Dy. Registrar



F.No.Ol(Ol)/Roster /CESTAT/2017
Customs, Excise & Service Tax Appellate Tribunal

West Block-2, R.K.Puram, New Delhi - 66

Dated: 07.11.2017

ORDERNO. 1570f2017

Hon'ble President is pleased to partially modify the sitting notified vide
order no. 115 of 2017 for CESTATMumbai to the extent indicate below:

From 4.12.2017 to 8.12.2017, Hon'ble Ms.Archana Wadhwa, Member (D
will hear Single Member Bench matters, as notified.

By Order

'VV)
__.!--'

JIll
(A.Mohan Kumar)

Registrar

Copy to:

SPS to Hon'ble President/Hon'ble Members/EA. Registrar / Dy.Registrar /
Asstt.Registrar /Bar Association/CDR/SDRs /Notice Board/ Website/Guard
File/Office Copy.

-- - . - - ----------



F.No.01(01)/Roster /CESTAT/2017
Customs, Excise & Service Tax Appellate Tribunal

West Block-2, R.K.Purarn, New Delhi - 66

Dated: 07.11.2017

ORDERNO. 1580f2017

Hon'ble President is pleased to partially modify the sitting notified vide
order no. 74 of 2017 for CESTATKolkata to the extent indicate below:

From 4.12.2017 to 8.12.2017, Hon'ble Dr. D.M.Misra, Member (Judicial)

will hear Single Member Bench matters, as notified.

By Order

~\ )\

(A.Mohan Kumar)
Registrar

Copy to:

SPS to Hon'ble President/Hon'ble Members/FA. Registrar / Dy.Registrar /
Asstt.Registrar /Bar Association/CDR/SDRs /Notice Board/ Website/Guard
File/Office Copy.

~!II/Ir
Dy. Reli'strar

._-----


